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PART--I-- Orders and Notifications by the Government of Tripura,
The High Court, Government Treasury etc.

GOVERNMENT OF TRIPURA
URBAN DEVELOPMENT DEPARTMENT

F.5(24)-TUDA/Estt/2025/4021 Dated, Agartala, the 4t July, 2025.
NOTIFICATION

Tripura Urban Land Use Sub-Classification Guidelines, 2025

In terms of subsection (i) of section 66 of the Tripura Urban Planning & Development Act,
2018 the Tripura Urban Planning & Developrment Authority is mandated to prepare
Master Plan for the Planning Areas or any of its parts.

It is also mandated therein to indicate broadly the manner in which the land & the area
should be used by allocating area or zones of land for use for different purpose, for which
sub-classification of land as classified under the provisions of the Tripura Land Revenue
and Land Reforms Act, 1960 is required.

For the purpose of such sub-classification & allocation of codes as required for
preparation of GIS-based digital maps in terms of subsection (ii) of section 66 of the said
Act, the Government of Tripura hereby notifies the Tripura Urban Land Use Sub-
Classification Guidelines, 2025 for the Preparation and Approval of Master Plans.

The Guidelines establishes a comprehensive land use sub-classification system that
consolidates different Revenue Classes into 10 broad land use categories, aligned with
the land use classification established under the Tripura Land Revenue and Land
Reforms Act, 1960. Revenue Classes included herein shall have the same meaning as
assigned to them in the Tripura Land Revenue and Land Reforms Act, 1960 and rules
therein under.

This classification system aims to provide a framework to guide urban land use planning
at both macro and micro levels throughout Tripura.

This classification system is aligned with established urban planning standards.

Sub-Classification of Urban Land use

No Broad Land Use Category (Level I) Corresponding Revenue Land Category (Level II)
Code Code
) ! Use Category (A-N) 2 - Revenue Class
W (Homestead)
1 1 Residential R

=G (Periodical market), IMRA (Daily market), CAIPTN
{(Shop), "FF (Rice Mill), BT (Office), SUTFH
(iInformation Centre), BofS¥ (P (Sub-Information Centre),
2 2 Commercial C [@ (Homestead), BWRATN (Godown), BITATARTN (Workshop),
WOIF]ILT (Dak Bungalow), w99 (Cinema Hall), 1NN
(Orchard)
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Broad Land Use Category (Level I)

Corresponding Revenue Land Category (Level II)

Code
N) !

Use Category

Code
(A-N) 2

Revenue Class

Industry

FIEYE (Workshop), (AT (Shop), 26U (Brick field),
WIWTY (Godown), YTAP (Rice Mill), ST H (Information
Centre), BofSUT (FH (Sub-Information Centre)

Public and Semi
Public

PS

FAT (Office), WA (Civil Secretariat), TAMEFAT (Judicial
Comissioners Court), OIPYA (Post office), TN FTRIA
(Tahasil office), IR (Court), TIFATLHT (Dak Bungalow), ATAT
(Police station), CTHIfNATS (Cantonment), COETATAT (Jail),
fAWITETH (School), TRRAWIET (College), AT (Madrassa),
s @ T AW (P (Training Cum production centre),
BYLEH (Information Centre), GO (FH (Sub-Information
Centre), SI9A (Library), TSI (Hospital), FBfEe sera
(Dispensary), (RIZIA (Place of worship), foroeT (Church),

294d (Place of worship for Buddhists), **T (Cremation
ground), PITZN (Burial ground for Muslims),
(Burial ground for Baisanabs), ™ (Temple), THGM
(Mosque), T (Place of worship for Muslims), T¥ar
(Pucca well), T (Kachha wetl), TErE 1D IEE] (Refugee camp),
FETF (Tubewell), G SIS (FH (Water pump machine
house)

Mixed Use*

FIFIYTAT (Workshop), 'BATH (Godown), (I (Shop), I/
(Homestead), 4T (Rice Mill), WHIY (Godown), 7=y
(School), T (College), BT (Dispensary),
B (Hospital), *rH« 8 T AW (FT (Training Cum
production centre), TEMT (Madrassa), CHU=TF W3 (Play
ground), GIPHL (Post office), @ﬁﬁm (Tahasil office),
HIER (Court), TATFAT (Civil Secretariat), TTATEFAT (Judicial
Cammissioners Court), NI&IT (Madrassa)

Recreational

Q5N (Orchard), (4= s (Playground), Qﬁ'ﬂ? (Cinema
Hall), CTHIA (Shop), F9T (Office)

Transportation and
Communications

FAT (Office), (MIPIN (Shop), TGP (Pucca road), HNY
(Village path or footpath), 9T (Katchha road). CoMNG
(Village track), (&1 ST (Railway), fAr=ifG (Air strip), C4T
(Ferry), TG (Pucca road)

Primary Activity

91919 M (Rubber Plantation), BT (Cultivated Land
near homestead), MA (Orchard), SI%! (Flat land between
hillocks), WTeT (Arable land), (969 (Grazing ground), TN 95
(Fields growing betel leaves), RNYFT (Growing chan grass),
G (Bush), X (Forest), BT 19T (Tea Garden), T'SLI (Raised
land near homestead), fB& (Hillock), IEIBA (Sandy land bed),
I (Forest), (IR 1 YAIF ATV (Poultry Farm), I[F
(Homestead), ZOTYTAT (Brick field), ®[FSMG (Bank of tank),
ECIE] IS (Bank of large tank), ®WI (Streams), wht (River),
T (Canal/ khal), ®IFP4 (Tank), (BI4T (Ditch), 39 (Big watery
land), T3 (Watery land), f&@! (Large tank), (G (Marshy land),
\GE&HAT (Swamp), CUTERG (Pound), Y (Embankment)
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Broad Land Use Category (Level I)

Corresponding Revenue Land Category (Level II)

Code
N)!

Use Category

Code
(A-N) 2

Revenue Class

Protective and
Undevelop-able Use
zone

ﬂmgﬂ, YT (Canal/khal), '-T!Flﬁ (Drain), RO (Streams),
BT (Streams), (N (Drain in Municipal area, *f$d (Tank),
HAFPAMG (bank of tank), (TIT (Ditch), X8 (Big watery
tand), T3 (watery land), B&#T (Swamp), A AN (Rubber
Plantation), 9 (Forest), §¥ Y (Growing chan grass), (56d
(Grazing ground), ®fW IS (Fields growing betel leaves),
G%e (Bush), BT 19N (Tea garden), fofGErYI_T (Zoo), BT
(Cultivated Land near homestead), 19 (Orchard), AT (Flat
land between hillocks), 9T (Arable land), *{P4 (Tank),
SFF*MG (Bank of tank), (BTAT (Ditch), 3 (Watery land), et
(Large tank), (G {Marshy land), IFIGH (Sandy land bed),
e (Swamp), FT# (Arable land), (-T2 (Lake), TG ACAS
&S (Unculturable waste), ATTES *IfSS (Culturable Waste),
OIFMG (Place of throwing dead animals)

10 10

Special Area

I (Homestead), FAT (Office), CATBIA (Shop), NI
(Temple), WG (Mosque), (HIZF (Place of worship),

(Place of worship for Muslims), R (Place of worship
for muslims), fSreg (Church), fBer {Hillock), 9 (Flat land
between hillocks), CTNfNAA (Cantonment), TFAT (Civil
Secretariat), (B4l (Cultivated Land near homestead), 19MH
(Orchard), TG “IITHP +f$S (Unculturable waste), FTTS
*f$® (Culturable waste), T (Flat land between hillocks), Wl
(Arable land), (569 (Grazing ground), ®N I (Fields
growing betel leaves), (G (Marshy land), B (Sandy land
bed), G&F {Swamp), TV (Growing chan grass), &o&
(Bush), I (Forest), BT M (Tea Garden), o6 (Raised land
near homestead), 1) 1801151 (Village track), =1 (Arable land),
(@I (Ditch), WIET (Water outlet/ channel), ®f$4 (Pond),
PTG (Bank of tank), W8T (Big watery land), f3# (Watery
land), fARY (Large tank), CGTAT (Ditch), (FIXS (Lake),
(FIRCFAMG (Bank of lake)

(N) 1: Numeric code

(A-N) 2: Alpha Numeric code

*Note: The Mixed Use Category shall comprise two or more compatible Use Categories integrated, within

the same premises or plot.

By order of the Governor,

Abhishek Singh, IAS

Secretary to the Government of Tripura
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